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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTH ZONE, CHENNAI

. Original Application No. 94 of 2024 (SZ)

Petitioner : Shafeck S

Respondents The Chief Secretary, Govt of Kerala & Ors

ADDITIONAL REPORT FILED BY THE JOINT COMMITTEE
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTH ZONE, CHENNAI, IN ORIGINAL APPLICATION NO.
94/2024.

1.0 Background

This report is in continuation with the Joint Committee report filed before

the Hon’ble NGT on 30/04/2024. The Hon’ble NGT Principal Bench, New Delhi

has registered O.A 776 of 2023 based on the email petition sent by Sri. Shafcck S

against the pollution from the Kerala Minerals and Metals Ltd, Chavara, Kollam

District.
The Principal Bench of the Hon’ble NGT vide order dated 08/02/2024

directed the case to the Southern Zone Bench and constituted a Joint Committee

comprising of Kerala State Pollution Control Board & District Collector, Kollam

and directed the committee to undertake visits to the sites, look into the grievances

of the applicant, associate the applicant and representative of the concerned
project proponent, verify the factual position and submit its report within two
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I he Kenda Slate Pollution Control Board is the nodal agency lor (o

ordination and compliance. In accordance wilh Ilie above order, Kerala Slate

Pollution Control Board constituted a Joint Committee vide order dated

25/03/2024 wilh (*hicl l.nvironmcnlal Inginccr, Regional Office, Kerala Slate

Pollution ( onlrol Board, Trivandrum and District Collector, Kollam as member ;,

l ater ( havara Special Tahsildar, LA KMML, Chavara, was nominated Io the Joint

( ommiltcc by District ( 'ollcctor’s office, Kollam.
J

2.0 Inspection and Analysis Report of Well Water Samples.

In compliance to the NOI order dated 08/02/2024 in O.A 776/2023, field

visit was made to Sri. Shafeck S’s house, applicant in OA 94/2024 and Kerala

Minerals and Metals Ltd, (.'havara on 19/04/2024 by the Joint Committee and

report was filed to Hon’blc NGT on 30/04/24.

The well waler samples collected on 19/04/2024 from the complainant’s
house premises were analysed for general parameters at District office lab, Kollam

and heavy metals were analysed at central lab, Ernakulam. The analysis report is

produced here wilh as Annexure I. The report shows that the parameters such as

Iron, Residual Chlorine, Turbidity are exceeding the limits prescribed for drinking

water as per IS- 10500(20 1 2). The values of Lead, Mercury, Cadmium and Nickel

in the well water samples is Below Delectable Limit, but the detectable limit is

higher than the permissible limit for drinking purposes.

3.0 Status of Water Supply scheme reported by M/s KMML

The Kerala Minerals and Metals ltd, Chavara has submitted additional

details in connection with the Water supply scheme managed by the- industry vide

letter dated 01/07/2024 and copy of the report is produced here with as Annexure

11. It is reported that drinking water is being supplied to nearby 7 wards through

pipelines laid over ^5kp] and'/^rough tanker lorries. Thus the company^is

— -
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supplying drinking water to about 5578 House holds in these wards. Quantity of

water supplied is reported as 6-“ lakh Ipd through pipe lines and 1.6-1.81 lakh Ipd

through tankers.
As mentioned in the previous report, the grievance of the applicant is about

insufficient and irregular .supply of drinking water. It is recommended that the

company shall ensure sufficient supply of drinking water on a regular basis either

through pipe lines or through w ater tankers to the nearby areas .

All that stated above are true to the best of my know ledge and belief.

Dated this the 14" day of August 2024.

Solemnly affirmed and signed by the deponent who is known to me on

this the 14th day of August 2024.
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Dated this the 14,h day of August 2024

Rema Smrilhi. V.K, Advocate
AdditionalStanding Counsel for the secondRespondent
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The Kerala Minerals and Metals Ltd.

KmmL
Spreading Splendour^

(A Govt, of Kerala Undertaking)
(An ISO 9001, ISO 14001 & ISO 45001 Certified Company)
SANKARAMANGALAM, CHAVARA-691 583
KOLLAM, KERALA, INDIA.
Phone : +91- 476-2651215 to 2651217
Fax : +91- 0476-2680101, 2686721
E-mail : contact@kmml.com, URL : www.kmml.com

CIN-U14109KL1972SGC002399

TP/TS/PCB-GL
01.07.2024

To

The Chief Environmental Engineer
Regional office
Kerala State Pollution Control Board
Pattom P.O.
Thiruvananthapuram- 695004.

Sir/ Madam,

Sub: Status Report in connection with OA 94/2024 of HonUle NGT SZ- Water Supply
Scheme provided by M/s KMML.

Ref: (1) Letter No: PCB/RO/KMML/NGT- OA NO 94/2024 (sz) dt.29.06.2024.

We are in receipt of the above letter from your good office seeking few point wise
details regarding public water supply from KMML.
In the above context, attaching (Annexure-I) herewith the reply to point wise details
sought, for your kind perusal.

Thanking You,
Yours faithfully

For The Kerala Minerals and Metals Limited

MANAGING DIRECTOR
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